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Printing of Electoral Rolls in Urdu

*972. Shri S. M. Banerjee: Will the
Minister of Law be pleased to state:

(a) whether it is a fact that electoral
list will be prepured in Urdu in places
where a portion of voters arc Muslims;

(b) if so, whether similar request
has been made by several organisa-
tions jn U.P.; and

() if so. the steps taken by Gov-
erament?

The Minister of Law (Shri A, K.
Seni: (a) Flectoral rolls are prepared
also in Urdu in Dcelhi and certain parts
of Uttar Pradesh  (Lucknow  City,
Saharanpur district excluding Hard-
war town, Rampur, Bijnor, Bareilly,
Moradabad and Muzaffarnagar dis-
tricts), because a considerable section
eof the voters in these  arcas know
Urdu but not Hind.

(b) and (¢). The Election Commis-
sion has not received any  request
from any organi<ation for the printing
of electoral rolls in Urdu. Howecever.
on the bais of the Ministry of Home
Affairs momorandum regarding safe-
guards for linguistic minorities and
the Press Note regarding the use of
Urdu as one of the National languages
of India, the Election  Commission
directed that the clectoral rolls of the
parts of Uttar Pradesh mentioned
above should be printed also in Urdu.
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Working of Central Excise Depart-
ment

f'Shrl T. B. Vittal Rao:
*974 <{ Shri Ram Krishan Gupta:
i Sardar Igbal Singh-

Wil the Minister of Finance be
pleazed te refer to the reply given to
Unstarrcd Quastion No. 3653 on the
21st April. 196] and state:

(a) whether the seven member com-
mittee constituted to carry out a com-
prehessive examination of the work
ing of the Contral Excise Department
and to make reccmmendation for its
reorganisation has submitied any re-
port so far: and

(b) if so, the details thereof”

The Deputy Minister of  Finance
(Shri B. R. Bhagat): (a) No, Sir. The





